324 Special [RAJYA SABHA] Mentions

Need to give approval to sixth phase scheme and to give houses
on lease to employees in Bhilai Steel Plant
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MR. DEPUTY CHAIRMAN: Shri Kiranmay Nanda, not here.

Demand for inquiry into sabotage of camps of pilgrims during

Amarnath Yatra and to provide them ample facilities
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MR. DEPUTY CHAIRMAN: Shri A.U. Singh Deo, not here. Prof. Saif-ud-Din

Soz, not here.

Need for early passage of Women Reservation Bill

SHRIMATI SASIKALA PUSHPA (Tamil Nadu): Sir, the Constitution (108th
Amendment) Bill, giving one-third reservation of the total seats in the Lower House of
Parliament and the State Legislatures to women, is yet to be passed by the Parliament.
Though This House had passed this Bill on 9th March, 2010, in the last more than



